
 319  Matters  Under

 जो  निर्नल  कुमारों  शक्तावत]
 के  उद्योग  के  लिए  चिंत्तौड़ंगेें  का  चयन

 हीरे1:  PROTECTION  OF  HINDU  RELIGIOUS
 PLACES  र  PAKISTAN  AND  PERMISSION’
 FOR  VISITORS  TO  GO  THERE.

 थो  मनो रातें  बागों  (हिसार)
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 उन  दिनों  में  उन  तीर्थ  स्थलों  की  यात्रा

 का  प्रबन्ध  करें
 ।

 मैं  आशा  रखता हूं

 का
 सक्ार  इस  बारे  में  उपाय  करेगी
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 जिससे  दोनों  मुल्कों  की  जनता  मिलेगी

 और  इससे  हित  भी  होगा  और  संबंध

 टूटेगा  नहीं  बल्कि  बनेंगा ।
 (ili)  NEED  FOR  CONSTITUTIONAL  AMEND-

 MENT  BILL  FOR  INCLUSION  0  13

 TRIBES  UNDER  i  TRIBAL  LISTS  OF
 UtTaR  PRADESH.

 (SHRI  RAM  PYARE  PANIKA

 (Robertsganj):  The  tribals  of  Uttar

 Prodesh  have  not  been  recognised  by

 the  Centre  in  spite  of  repeated  requests

 by  the  State  Government.  Actually,
 a  Bill  was  introduced  in  1967.0  and

 again  in  1976  for  inclusion  of  the  tri-

 bals  living  in  Uttar  Pradesh  but,  sortie-

 how  or  other,  they  cannot  be  included,

 The  result  is  that  tribals  of  Uttar

 Pradesh  are  lagging  behind  to  other
 tribals  in  other  States.  Even  this  year,

 the  State  Government  have  again  re-

 commendeq  for  the  inclusion  of  13

 tribes  and  have  requested  the  Centre
 for  earlyerecognition  of  the  tribals,

 Due  to  non-recognition  of  these  tri-

 bals,  the  social,  economic  and  educa-

 tional  development  js  not  being  under-

 taken  for  these  communities.  I,  there-

 fore,  draw  the  attention  of  the  Home

 Minister  to  bring  a  comprehensive

 Constitution.  Amendment  Bill  for  [८

 cognition  of  the  tribals.  It  will  not  be

 out  of  place  to  mention  that  on  1967,

 five  tribes  living  in  hilly  areas  of

 Uttar  Pradesh  were  recognised  by

 special  notiffcationg  but  that  coulg  not

 be  done  twice.  The  only  way  of  2८

 cognising  them  is  to  bring  the  Consti-

 tution  at  Amendment  Bill  by  the

 centre,
 (iv)  PRoBLEMS  FACED  BY  BEEDI  WORK-

 ers  orf  Gwazipur  DISTRICT  OF  UTTAR

 PRADESH.


